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substaxi ial addlﬂqnal ex-
endlture on count “of sgarcity. I
ope that ' in the: rezhamxng ‘years of
t,he Plar the State Governments -will
? find it possible to concentrate all their
S attention 4nd energy on -augmenting
T their resources, so that the completion
yI the. development proposed by the

OLhion is not delayed. The transition -

Pu3m a regulatory to a welfare state
#is never -ensy. - It requires as much of
¥ inspired, informed and understanding
9" Jeadership . as a. sense.of discipline, a
co-operative . attitude and a spirit .of
sacrificg in the interest of the common
good on the part of the community,
The fostering of such leadership will
be the supreme test of political wisdom
and statesmanship. It will be for the
Governments in the country, assisted
by the Planning Commission, to
furnish precise and definite. guidance
in regard to the direction and content
of the public co-operation expected,
and once such guidance is forthcommg,
it will be for the people of the country
to give of their best without stint, so
that the Plan goes forward to the
prosperity and zreater glory of our
motherland.

Fingnce Bill 1162

-Speaker: Hop. Members

Mr. De
t Papers when they

will take B
Ro out ot the Lob

FI\IAN CE BILL

The 'Vlinister of Fmance (Shri C. D.
Deshmukh): 1 beg to move for seave
to introduce a Bill to give effect to the
financiu! proposals of the Central Gov-
ernment for the financial year 1953-54.
. Mr, Depucy-Speaker:  The question
is: '

“That leave be granted to intro-
duce a Bill to give effect to the
financial proposals of the Central
Ci)og’emment for- the financial: year
1953-54.” -

The motion was adopted.

Shri C. D. Deshmukh: I introduce*
the Bill.

The House then adjourned till Two
of ‘the Clock on Monday, the 2nd
Marck, 1963.

f;utmdpced with the recommenda tion of the President.
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